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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 23.03.2021 (TUESDAY) 

COURT – III (VIRTUAL MODE) 

10:30 AM  

 
 

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member 

(Technical) 

 

For Admission (After Notice) 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 634 of 

2020 
 
 

RNY Healthcare Services Pvt. Ltd. 

Vs. 

Bourn Hall International India Pvt. Ltd. 

& Anr. 
 
 

 

Rakesh Kumar  Gautam Singh-R1 & 

R2 

2.  Comp. App. (AT) 

(Ins) No. 818 of 

2020 

 

 

Damodar Muddukrishna 

Vs. 

Cygilant (India) Research & 

Development Pvt. Ltd. 
 
 

Mithun Shashank Yugank Goel 

3.  Comp. App. (AT) 

(Ins) No. 968 of 

2020 
 

 

Agarwal Veneers 

Vs. 

Fundtonic Service Pvt. Ltd. 

Ashish  Choudhury   Shivram C.S. 

Ganeshan 

4.  Comp. App. (AT) 

(Ins) No. 1036 of 

2020 

 

 

 

Sarda Argo Oils Ltd. 

Through Its Director Jagdish Prasad 

Sarada 

Vs. 

Sakuma Exports Ltd. 
 
 
 

Tanu Priya Gupta Amit Amist 

5.  Comp. App. (AT) 

(Ins) No. 1040 of 

2020 

 

 

Mohd. Nazim Khan 

Vs. 

Committee of Creditors of  

M/S International Trenching Pvt Ltd. & 

Ors. 

 
With 

Nilotpal Shyam  Richa Sandilya 

Kunal Tandon-R2 

Prateek Kushwaha-

R3 

6.  Comp. App. (AT) 

(Ins) No. 1110 of 

2020 

 
 

Mohd. Nazim Khan 

Vs. 

HDFC Bank Ltd. & Anr. 

Nilotpal Shyam  Kunal Tandon-R1 

Deepika Bhugra 

Prasad-R2 

 

7.  Comp. App. (AT) 

(Ins) No. 1058 of 

2020 

 

Berger Becker Coating Pvt. Ltd. 

Vs. 

Committee of Creditors of Asian Colour 

Coated Ispat Ltd. & Anr. 

 
 

Samrat Sengupta  Ankur Mittal-R1 

Pooja Mahajan-RP 

Bishwajit Dubey-R2 

8.  Comp. App (AT) 

(Ins) No. 1516 of 

2019 

 

Quippo Infrastructure Ltd. 

Vs. 

M.R. Nirman Pvt. Ltd. 

Sanjay Gupta  
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9.  Comp. App. (AT) 

No. 228 - 229 of 

2020 
 

Shubh Infraatech Pvt. Ltd. 

Vs. 

Sameer Bansal & Ors. 

 

 

 

Akshat Goel  Harshal Kumar-R1, 

R3 & R5 

Adeeba Mujahid-R7 

P. Nagesh 

 

     For Hearing  

10.  Comp. App. (AT) 

(Ins) No. 349 of 

2020 
 

Part Heard 

Deepak Parasuraman & Anr. 

Vs. 

Sripriya Kumar & Anr. 
 

 

With 

Shruti Munjal   Sripriya Kumar- 

IRP 

Vijaya Kumar-R1 

Gautam 

Shivshankar-R2 

11.  Comp. App. (AT) 

(Ins) No. 765 of 

2020 
 

Part Heard 
 

 

P R Venkatesh 

Vs. 

Sripriya Kumar & Ors. 

Goutham Shivshankar Vijaykumar 

Sripriya Kumar-IRP 

 

12.  Comp. App. (AT) 

(Ins) No. 1094 & 

1140 of 2019 

 

 

BCIL Yelahanka Projects LLP. 

Vs. 

Amit Chandrakant Shah & Ors. 
 
 

 
 

Gautam Singh Chaitra Bhat 

Anjali Sharma-R1 

Amit Agrawal-R2 to 

R4 

Om Prakash-R3 

Balaji Srinivasan-R5 

13.  Comp. App. (AT) 

(Ins) No. 596 of 

2020 

 
 

 

 

Ramjee Power Construction Ltd. 

Vs. 

Jharkhand Urja Sancharan Nigam Ltd. 

 

Pandey Sangeet Rai   Akash Sharma 

Saurabh Jain 

14.  Comp. App. (AT) 

No. 140 of 2020 

 

 

Surjeet Singh 

Vs. 

Usha Rani Jha & Ors.  
 

 

 

Abhay K. Das Ankur S. Kulkarni-

R1 

Akash Sharma-R2, 

R3 & R4 

 

 

 

 

 

 

Copy to: - 

                                                                              By the order of Hon’ble Acting Chairperson 

1. Notice Board            -sd/-                   

2. Website: www.nclat.nic.in                                                                             Registrar       
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